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GOVERNMENT OF MEGHALAYA
FOREST & ENVIRONMENT DEPARTMENT

Fokdedkdkk

No.FOR/CC/24/2023/Pt/7 Dated: Shillong, the 11tk January, 2024.

From : Shri S. S. Syiemlieh, MCS.,
Joint Secretary to the Government of Mepghalaya,
Forest & Environment Department.

To ““The Consultant Judicial
NGT, P.B., New Delhi.

Subject : ORDER passed in Original Application No. 687 /2023.
Ref g Email dated 20.11.2023.
Sir/ Madam,

With reference to the subject and letter cited above, I am
directed to enclose herewith the report pertaining to the matter stated above in
respect of Meghalaya State Pollution Control Board.

This is for favour of your information and necessary action.

Yours faithfully,

\ill .
Joint Secretary to fﬁe Government of Meghalaya
Forest & Environment Department
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Report on action taken by the Meghalaya State Pollution Control Board with respect to the
Air Quality Index (AQl) of Byrnihat during the period from 3-11-2023 to 9-11-2023

It is worth mentioning that the Air Quality Index (AQl) of Byrnihat from 03.11.2023 to
09.11.2023 was found to be ‘satisfactory’ to ‘moderate’ as per data given below:

Day(s) EPIP, 15t Mile, 17th Mile, ' Kiling, Average of 4
monitored Byrnihat Byrnihat Byrnihat Byrnihat sampling
locations in
Byrnihat town

Days AQl Rating AQl Rating AQl Rating AQl Rating AQl Rating
07.11.23 | 145 | Moderate | 81 | Satisfactory | 77 | Satisfactory | 64 | Satisfactory | 92 | Satisfactory
08.11.23 | 129 | Moderate | 74 | Satisfactory | 57 | Satisfactory | 59 | Satisfactory | 80 | Satisfactory

It is observed that throughout the period mentioned, the AQI at Byrnihat did not, at any
time, dipped to the stage of ‘poor’ to ‘severe’ as reported in various cities of the country.

Further, the AQI at Byrnihat from 20-10-2023 to 01-11-2023 also reveals the same to be
from ‘satisfactory’ to ‘moderate’ as given in table below:

Sl Location 24/10/2023 25/10/2023 1/11/2023

No. AQI Rating AQI Rating AQI Rating
1. EPIP, Byrnihat 124 Moderate 127 Moderate 134 Moderate
2. 15t Mile, Byrnihat 63 Satisfactory 69 Satisfactory 75 Satisfactory
3 17th Mile, Byrnihat 62 Satisfactory 68 Satisfactory 72 Satisfactory
4. Kiling 60 Satisfactory 65 Satisfactory 64 Satisfactory

Average data of 77 Satisfactory 82 Satisfactory 86 Satisfactory
Byrnihat town

The AQI rating as mentioned above is based on data generated from the Board’s manual

Ambient Air Quality Monitoring Stations located in Non-attainment city/town of Byrnihat,
Meghalaya. '

The Board regularly monitors the air quality of Byrnihat through its manual ambient air
quality monitoring stations located at:

Export Promotion Industrial Park (EPIP)
15" Mile

17" Mile

Khasi Killing
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The monitoring is conducted twice a week and the data generated is uploaded in the
Environmental Air Quality Data Entry System (EAQDES) of Central Pollution Control Board
(CPCB), Delhi.

The Government of Meghalaya, under the National Clean Air Programme (NCAP), has,
vide Notification No. Env.2/2018/187 Dtd. 21.08.2019 (copy enclosed), constituted the Steering
Committee (headed by the Chief Secretary to the Government of Meghalaya), Monitoring
Committee (headed by Additional Chief Secretary/Principal Secretary of Forest & Environment.
Dept) and Implementation Committee (headed by the Deputy Commissioner, Ri-Bhoi district),
for effective monitoring and implementation of approved action plan of Byrnihat. The action
plan involves the participation of various stakeholders/departments for implementing various
works/activities as laid out in the plan in order to effectively mitigate/control air pollution in
Byrnihat.

¥

S. Swer
Senior Scientist
MSPCB, Shillong
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GOVERN MENT OF MEGHALAYA
FORESTS AND ENVIRONMENT DEPARTMENT
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Dated Shillong, the 21 Aug‘.‘st, 2019,
Ho BNV, 2!2{) 18/187: The Governo of Meghalaya is pleased to constitute the following
cominitiees for implementation of Ne tional Clean Air F’*ogfmmc {NCAP} Iaunc::f:o. by the
Ministry of Environment, Forests an | Climate Change (MOEF&CC), Governmem of Indin,

address the air pollution problemy n non-attainment city with respect te Byrnihat

kil {04}

I. Sreering Committee:-
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;*:;c;‘.pai Chuef Conservater of Forasts & HoFF, £ I
ipal Secretary, Forests & 1 - |
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| The Additionel Thiel Secretary/Prin ipal Secretary, Agriculture |- - Member !
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~zig¢zance of commultes: -

v 3
ciew the draft action plens under NCAP for long term and short term actions

Y ":'d e;uémi::-::i by State Governm¢ nts and forivard them to the Steering Comumittee.

» Te monitor the progress of ;omponents [ activities under MCAP 10 ensure strict

smplementation of the pregra ame. -

Ta oversee that all interven ions under NCAP are in ling wzth_ thg prcgraﬂ:_me

¢ ggéument/operational guidel nes and that the city/component-wise 1mp1;emcm1ng
agaricies/partners are approf riately tasked to deliver the .resu-.ts cxI‘zzzcteaA i

4 To review any other matter r ferred to them by the Steering C{Jmmzttsc_ and make
racommeandations to this corr mittee on these matters as and when reguired,

T ] ial TWes izati imvalved with city specific

¢l To stimulate collaboration b:tween the organizations inv i
camponents/activities under NCAP. ' _

fi To monitor the programme cl sely and meet on & monthly basis.

qf"'l

\j}}r’fmpéementation Committee:

Deputy Commissioner, Ri Bhoi £ ool Cha:;man |
Sunerintendent of Police, Ri Bhi: : Member !
wisional Forest Officer, Social agpon | -\ Member
Town Pianning Officer, MUDA § aillen - Member
Triet Transport Officer, Ri-Bt oi District b . Member
‘ongpoh Division il Member |
Yistrict - Member
District - | Member
(stries, Ri Bhoi District , Member
State Pollution Control ook Member

| "= | Becretary

Terms of reference of committes -
a} lmplementation of actior plan and interventions under NCAP to address the
air pollution probiem in 1 en-attainment city with respect to Byrnihat,
b} Preparation of Annual Action and submission 1o monitoring comsnittes.
¢t Day-to-day monitering and implementation of the Nationed Clean Al
Programme (NCAP).
di Te review the progress of Action Taken by different agencies in
nplementation of the Ac ion Flan,
Submit progress report t monitering committee periodically

s eIl

)

Sd/-
{C.P, Marak, IF3)
Principal Secretary 1o the Govt. of Meghalaya,

Forests & Environment Department

Dated Shillong, the 21s August, 2015.
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- ‘e P 3. 1o the Minister i/c Fe-est and Environment Depariment of Meghelaya for
ind information of the Hon'ble vinister.

TR R ; g . ;

2. The P.S 10 the Chiel S¢cretary 1o the Govt. of Meghalaya for information of the
Chief Secretary to the GQovt. of A eghalaya

3 Tha Ditwnisad 1 "

=, The Principal Chiel Conservator of Forests & HoFF, Meghalava. Shillon

il T , MEgnalaya, snlliong

= The Aadl Chiel Secretary/ Prini ipal Secretary to the Gove, of Meghalava
Forests & Environment Departn ent I

T The Add 1 o f . i

2} The Addi Chief Secretary/ Prncipal Secretary to the Gove
Affaurs Department.

Chief Seeratar 1 3 ]
“Riel Secretary/ Prindipal Secretary to the Govt of M
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